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1. The Kangra District Gazetteer (1924-25; page-153) states that Tarkhans
are classified alongwith Brahman, Bhats, Rajputs, Khattris, Thakars and
Rathis within the group of “First Class Gaddis” and the basis of this
gradation is on land holding and other economic denominators. The
text does not state that Tarkhan are subjected to untouchability or
any other kind of social disability. Further there is no information
that can subscribe to the claim of the State Government that

Dhiman,Barhai, Thawin,Kangere, Chitere are the synonyms of Tarkhan.

(contd/...2)
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Before the reorganization of States of Himachal Pradesh had been a
part of Punjab. Sir Denzil Ibbetson in his book” The Punjab Castes”;
1916; page: 313 has mentioned that Tarkhan in all probability is the
same caste as Lohar but the former’s social position is distinctly
superior. Till quite lately Jats and the like would smoke with Tarkhans.
In the same volume on page-8, the author has emphasized that Tarkhan
have been Jats or Rajputs in the region of Sirsa though they have

changed their hereditary occupations.

It may be mentioned that by using animal hide a community is not
subjected to social disability or untouchability. Moreover there is no
information that affirms that bellows are made by the Tarkhan. The
enclosed report itself states: “as regards norms and modalities, the
only reason being advanced for non-acceptance of the demand is that

Tarkhans are not sufferer of untouchabilitv”.

The State Government has given another plea that Tarkhan, a parallel
name of Thawin in Mandi State also used to be engaged in stone work
and particularly make images of the dead. Thus they were regarded as
lower caste and called baharke-outside folk (Scheduled Caste) not
permitted inside the houses of the upper castes. The above account
deals with Lohars and Thawin. The latter in the plains are also referred
to as Tarkhan. To equate the terms baharke with Scheduled Caste is
not appropriate since there is clear identification of people living in
Plains and people living in hills within a state that has this geospatial
distribution of communities. For the people of hills the people from

Plains are baharke and vice-a-versa.

The State Government’s justification that since other castes line Badhi,
Dhaugri, Dhaui, Dhogri, Dhangri and Siggi share similar occupation
with Tarkhan hence the equity demands that the Tarkhan, Takhan,
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Dhiman, Ramgarhiye, Kangere, Chitere too should be listed as
Scheduled Caste is not acceptable because Badhi, Dhaugri,.... Siggi
are distinct entities having lowest social status in the local caste
hierarchy. On the other hand Tarkhan, Dhiman...Chitere are
occupational castes having comparatively higher social status. ‘People
of India; Himachal Pradesh’ Vol.XXIV; 1996, brought out by the
Anthropological Survey of India states that in upper hills of Kully,
Shimla and Sirmaur the Tarkhan/Badhi is a separate community of the
woodcutters/carpenters. In some areas Badhai are considered part to
the Dhiman community and this terms is used by the members of the
community as their surname. In the outer Saraj areas of Kullu district
the Dhiman trace their origin from Vishwakarma and .are treated as an
upper caste. Badhai are also known by other names like Ramgarhia.
The said volume of ethnographic survey of Himachal Pradesh does not
affirm that the Takhan Kangere, Chitere, Dhiman, Ramgarhiye are

synonyms of Tarkhan.

6. It may be mentioned that Tarkhan, as a distinct social entity, is found in
neighboring States of Delhi, Punjab, Haryana and Jammu and Kashmir
where they are not considered as a Scheduled castes (India’s

Communities, 1998; Vol. VI; page 313)

1. From the information furnished by the State deemment in support of
the proposal it may be inferred that Tarkhan is an occupational caste
and does not suffer from any form of social disability arising out of the
traditional practice of untouchability. Earlier dependable
ethnographic literatures of repute have classified Tarkhan along with

Brahman, Bhats, Rajputs etc. and placed them superior to Lohars.

In view of the forgoing analysis based on the information
contained in the standard ethnographic literatures and justification

furnished by the State Government this Office does not support the proposal
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of inclusion of Tarkhan Caste alongwith its synonyms Dhiman, Barhai,
Thawin, Kangere, Chitere as synonyms of Lohar in the Sched\iled Castes list
of Himachal Pradesh.
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‘qumm bats of Office of RG & CCI on the proposal of the inclusion of
Tarkhan caste along with its synonyms Dhiman, Barhai, Thawin, Kangere,

Chitere as synonyms of Lohar in the Scheduled Castes list of Himachal
Pradesh *

»

The proposal of conferring the Scheduled Caste (SC) status to Tarkhan in
Himachal Pradesh has been examined by this office a number of times viz. in .
the year 1978, 2001, 2003 & 2008. This office examined the matter concerning
synonymy of Tarkhan with Badhi, a Scheduled Caste which is listed at S.No.2
of the SCs list of Himachal Pradesh alongwith Nagalu’. Based on the
information available in earlier Census Reports of 1881; 911, 1921 this office
vide d.o.letter no.8/3/77-SS dated 6.2.1978 had recommended for inclusion of
Tarkhan as synonym/ equivalent name of Badhi, Nagalu- a SC in Himachal
Pradesh. It was reiterated in 2001 vide d.o.letter no.8/1/2000-SS(General)
dated 1/2 August, 2001.

2.  The National Commission for SC and. ST had sought more details from
the State Government of Himachal Pradesh particularly on the aspect whether
the Tarkhan is a separate caste and whether this caste is subjected to social
discrimination on account of being treated as untouchable by the
neighbouring communities and ‘also the basis on which the Lohar caste in old
Himachal was included in the SCs list. The Government of Himachal Pradesh
vide their letter dated 09.08.2002 had sent the relevant details to this Minisuy

3. As a matter of fact, the information provided by the State Govt. of
Himachal Pradesh with regard to Tarkhan should have been given to the
National Commission for Scheduled Castes and Scheduled Tribes, as sought
by them, for further appropriate decision in [this matter. But the requisite
details furnished by the.State Government were sent to the Registrar General
of India vide MSJ&E letter dated 05.09.2002 for comments.

4. The requisite details which were based on field based primary
information provided by. the district authorities did not substantiate that
" Tarkhans are suffering or have suffered from any form of social disability.
Accordingly, this office vide d.o. letter No. 8/1/2003-SS (Gen) dated
16.12.2003 had conveyed to the Ministry of Social Justice & Empowerment
that it would not be appropriate to list them separately as a Scheduled Caste in
the State or to consider them synonymous or €quivalent name of any particular
Scheduled Caste either Badhi or Lohar. Again in the year 2008 the
Government of Himachal Pradesh requested this office to re-consider the
proposal for inclusion of Tarkhan Caste in the list of SCs of Himachal Pradest:
- in light of narrations made in the letter dated 30.1.2008. The varicus points
/facts on the basis of which reconsideration had been sought on the proposal
were neither new nor additional. Therefore this office vide the letter of even



'numoy dated 29.2.2008 not supporting the proposal communicated to the
M/SJ&E that the comments sent earlier dated 16.12. 2003 remain valid.

Justifications furnished by the State Government in support of the said
proposal: : ' '

i) The State Government has referred (on page 77) State Gazetteer of
Mandi (1904, page: 29) where it has been mentioned that there were marriage
alliances between Lohars and Tarkhans even though they belonged to
different occupational groups. Tarkhan Lohar, Badhi, Barhai, Khati: All the
above names are parallels of the same profession which are used in different
parts of the Pradesh. It has further added that in Census Reports 1881, 1911
& 1921: Tarkhan are also known as.Badhi, Barhei and Khati.

ii) Page 78 of the report states that Tarkhan Lohar are Sudras: This is
evident from Punjab Gazetteers 1883-84; Page: 62-76. The village menials are
first the Tarkhan & Lohar; as a rule the same man is both carpenter &
Blacksmith (Tarkhan & Lohar) repairs roofs and mends implements for which
he is generally paid in grains( Punjab Gazetteers Kangra District 1924-25;
page: 235)

iii) The Department of Social Justice, Himachal Pradesh does not admit the
marriages between Lohar and Tarkhan wards as inter-caste marriages
maintaining that both of them do not practice any kind of untouchability
among themselves and as such Lohar Tarkhan are one and the same
caste(Page:80). :

iv) Tarkhan - a parallel name of Thawin in Mandi State also used to be
engaged in stone work and particularly make images of the dead. Thus they
were regarded as lower caste and called baharke-outside folk (Scheduled
Caste) not permitted inside the houses of upper caste. Tarkhan Lohars were
used to be paid in grain$. 'No cash for labour was paid to them. There was no
literacy among this community(page: 80)

v). Tarkhan while engaged in black-smithy and masonry work besides
carpentry were equally subjected to the menace of untouchability owing to the
fact that Tarkhan Lohar are equal and of the same caste. In the work of black-
smithy this community used hides of dead goats for pumping air into the
hearths to warm up iron and the said pumping set of two hides (locally called
Dhokni) which had to be c¢lubbed with the aid of a Y’ shaped wooden
attachment manufactured and attached by carpentry werk. Thus the work of
Tarkhan Lohar involved use of hides of dead goats i.e. leather — the root cause
of untouchakbility (page:80).

vi)  The revenue entries in certain cases also reveal that Lohar and Tarkhan
are one and the same caste as the same family has been recorded as Lohar in
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er Jamabandi, then Tarkhan in subsequent Jamabandi and again Lohar

n later records which also proves that these are one and the same caste (page:
- 81).

vii) There are various other castes, too, engaged in carpentryywood work
known by different names in the State of HP viz ‘Badhi, Dhaugari, Dhaui,
Dhogri, Dhangri & Siggi’. These castes are aiso akin to and synonyms of
Tarkhan being of the same profession and already exist at Sl. No. 2, 23 and 24
in the list of SCs of HP. The equity demands that the Tarkhan, Takhaan,
Dhiman, Ramgarhiye, Kangere, Chitrere, too, should be listed as Scheduled
Caste. The population of this community in the State is very small.

Comments of ORGI: R

The Kangra District Gazetteer (1924-25 ; page-153) states that Tarkhans
are classified along with Brahman, Bhats, Rajputs, Khattris, Thakars and
Rathis within the group of “First Class Gaddis” and the basis of this gradation
is on land holding and other economic denominators. The text does not state
that Tarkhan are subjected to untouchability or any other kind of social
disability. Further there is no information that can subscribe to the claim of
the State Government that Dhiman, Barhai, Thawin, Kangere, Chitere are the
synonyms of Tarkhan.

2. Before the reorganization of States Himachal Pradesh had been a part of
Punjab. Sir Denzil Ibbetson in his book ‘The Punjab Castes”; 1916; page: 313
has mentioned that Tarkhan in all probability is the same caste as Lohar but
the former’s social position is distinctly superior. Till quite lately Jats and the
like would smoke with Tarkhans. In the same volume on page-8, the author
has emphasized that Tarkhans have been Jats or Rajputs in the region of
Sirsa though they have changed their hereditary occupations.

3. It may be mentioned that by using animal hide a community is not
subjected to social disability or untouchability. Moreover there is no
information that affirms that bellows are made by the Tarkhans. The enclosed
Report (page 80) itself-states: “as regards norms and modalities, the only
reason being advanced for non-acceptance of the demand is that Tarkhans
are not sufferer of untouchability”.

4. The State Government has given another plea that Tarkhan-a parallel
name of Thawin in Mandi State also used to be engaged in stone work and
particularly make images of the dead. Thus they were regarded as lower caste
and called baharke-outside folk (Scheduied Caste) not permitted inside the
houses of upper castes. The above account deals. with Lohars and Thawirs.
The latter in the plains are also referred to as Tarkhan. To equate the term
baharke with Scheduled Caste is not appropriate since there is a clear
identification of people living in Plains and people living in hills within a state

o



has this geospatial distribution of communities. For the people of hills
e people from Plains are baharke and vice-a-versa .

' 5. The State Government’s justification that since other castes like Badhi,

Dhaugri, Dhaui, Dhogri, Dhangri and Siggi share similar occufaation with
Tarkhan hence the equity demands that the Tarkhan, Takhan, Dhiman,
Ramgarhiye, Kangere, Chitere too should be listed as Scheduled Caste is not
acceptable because Badhi, Dhaugri, ....Siggi are distinct entities having
lowest social status in the local caste hierarchy. On the other hand Tarkhan,
Dhiman...Chitere are occupational'castes having comparatively higher social
status. ‘People of India; Himachal Pradesh’ Vol. XXIV; 1996, brought out by
the Anthropological Survey of India states that in upper hills of Kullu, Shimla
and Sirmaur the Tarkhan/Badhi is a separate community of the
woodcutters/carpenters. In some areas Badhai are considéred part of the
Dhiman community and this term is used by the members of the community
as their surname. In the outer Saraj area of Kullu district the Dhiman trace
their origin from Vishwakarma and are treated as an upper caste. Badhai are
also known by other names like Ramgarhia. The said volume of ethnographic
survey of Himachal Pradesh does not affirm that the Takhan Kangere ,
Chitere, Dhiman, Ramgarhiye are synonyms of Tarkhan .

6. It may be mentioned that Tarkhan, as a distinct social entity, is found in
neighbouring states of Delhi, Punjab, Haryana and Jammu and Kashmir
where they are not considered as a Scheduled Caste (India’s Communities,
1998; Vol. VI; page 313) ' '

7. From the information furnished by the State Government in support of
the proposal it may be inferred that Tarkhan is an occupational caste and
does not suffer from any form of social disability arising out of the traditional
practice of untouchability. Earlier dependable ethnographic literatures of
repute have classified Tarkhan along with Brahman, Bhats, Rajputs etc. and
placed them superior to Lohars.

In view of the foregoing analysis based on the information contained in
the standard ethnographic literatures and justification furnished by the State
Govt. this office does not-support the proposal of inclusion of Tarkhan caste
along with its synonyms Dhiman, Barhai, Thawin, Kangere, Chitere as
synonyms of Lohar in the Scheduled Castes list of Himachal Pradesh.



